191 Papers Laid
I half of Shri Charanjit Chanana, I
ex ™ beg to lay on the Table :—

I. A copy each (in Easglish and
Hindij of the following papers,
under sub-section (i} - of section 619 A
of the Comnauai: a/‘\C* 1955

(i) Annua! Reportand Accounts of

the Andrew Yule and CHmpany
Limited, Calcutta, for the year
ended g1st December, 1979, to-

gether with the Auditors Report on
the Accouuts and the comments of
the Comptroller and Auditor General
of India thereon.

(1) Review bv  Government on
the workinz of the Company.
[Plac:d in Litrary. See No. LT—
148685 for (i) and (ii)]

II. A copy in English and Hindi)
of the Ministry of Industry (Depart-
ment of Industrial Development)
Notification G.S.R. No. 834, dated the
gth Auzust, 1632 publishing the
Petroleum (Amendment) Rules, 1980

under sub-section (4) of section
29 of the Petroleun Act, 1934.
[Placed in Library. See No. LT—

1487 '89]

II1. A copy (in English and Hindi)
of the Ministry of Industrv (Depart-
ment of Industrial Development)
Notification S.0. No. 862 {E) dated
the 27th October, 1980, wunder
sub-section (4) of section 30 of
the "Industries (Development and
Regula-tion) Act, r1g51. [Placed
in L'brary. See No. LT—1486/82]

IV. Acopy (in English and Hindi)
of the Ministry of Industry (Departme-
nt of Industrial Development), Noti-
fication S.0. No. 897 (E) daced the
17th November, 1980, Publishing
the Household Electrical Appliances
{Quality Control) Amendment order
1980 under sub-section{6) of section g
of the Essential Commuodities Act, 19 55

[Piaced in Library. See No. LT—
1536/80]

1. Notifications of the Delhi
Administration.

2. Notifications of the Minis-
‘try of Home Affairs (Depart-
ment of Personnel and Admini-
s trative Reforms.
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THE MINISTER OF STATE
IN THE MINISTRY OF HOME
AFFAIRS /SHR1 YOGENDRA
MAKWANA) : Sir, T heg to lay
on the Table :—

f. A copy each (in English and
and Hindi) of the {ollowing Notifi-
cations of the Delhi Administration,
under sub-section 2 of section 148
of the Delhi Police Act, 1978 :—

(i) No. F. 10/16/80-Home (P)/
Estt., dated the grst July,1 g3o.

(i) No.F. 10/35/73-Home (P)/
Eit., dated the g1st July, 1980.

(ii)) No. I'. 5 (134)/78-Home P)/

Estt., da e the 14th August, 1950.
(v} No. 26[J‘5")i tell. PHQ.,
dated the 8th September, 1980

publishing the Delhi Prohibition of
Bumlng or Discharging Fire-arms
in Public Places Regulations, 198o.

(v) No. F. 4/184/80o-Home (P)
Estt. dated the 11th September, 1980.

(vi) No. 358g/3pl. Cell.,, dated
the 14th November, 1980, Publishing
the  Delhi prohibition of Being
Armed Regulations, 1080. [Flaced
Libraty. S¢¢ No. LT—1537/C9
for (1) and (;v) abov=]

II. A copy cach (in English and
Hindi) of the following Notifications
of the Ministry of Home Affairs
(Department of personnel and Ad-
ministrative Refrrms), under sub-
section (2) of <ecdon g of the All
India Services Act, 1951 :—

(i) G.S.R. Nc. 674 (E), dated the
1st December, 1430 publishing the
Tudian Administrative Service (Fixa-
ton of Cadre Strength) Seven-
teenth Amendment Regulation 198o.

(it) G.S.R. No. 675 (E) dated the
1st Decemier, 1980 publishing the
1AS (pay) Fourteenth Amendment
Rules, 1980, [Placcd ir. Likrary.
See No. LT—1533'80 for (1) and
(ii) above]

Notification of the Ministry of
Finaance (Depa:tinent of Revenue

THE MINISTER OF STATE IN
THE MINISTRY OF FINAN CE
(SHRI SAWAISINGH SISODTA).
Sir, I beg to lay on the ‘Table, un der



